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IN THE CENTRAL ADMINISTRATIVE TEIBﬁhAL : HYLERABAD BENCH

ATHYDERABAD

0.A.Ne, 329/95

BETWEEN:

K.Satyanarayana - i

AND f ﬂ

1, Chief Postmaster General,
A.P.Circle, Dak Sadan,
Hyderabad,

2. Superintendent Railway
Mall Service(RMS) "v"
Divisien, Visakhapatnam,

3, Superintendent Railway Mail

Service (RMS) "Z" Divisien,
Hyderabad,

4, Head Recérd Officer, Railway !
Mail Service (RMS} "V"Division,
Visakhapatnam, ;

5. Head Record Officer ¥RMSY “z® '

Division, Hyderabad,
6. V.Satyanarayana
7. T.Parasuram'
8. P.Adinarayana

9, N.Ch,.,Atchuta Rac

Counsel for the Applicant |

Ceunsel fer the Respendents

coray: - !
HON'BLE SHRI R. RANGARAJAN : MENBER

(D
| !
HON' BLESHRI B. S JAI PARAMESHWAR 3 TF

Date of Ordér

.. Applicant,

: 20,11,97

.. Respendents,

.. Mr.u.u...Satyanarayar

.+ Mr,V.Rajeswara Raoc

BER (JUDL.)

X As per—Hanble Shri R.Ranganaﬁan, Member (Admn,) X

Mr.B.S.A.SatyanarayaEa, legr?ed ceunsel fer the applicant

‘ . .
and Mr.V.Rajeswara Rae, learned séahding counsel feor thne

respendents. ‘?\
= v



|
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2. This OCA i= filed for a declaratlon that the actien af

the respoendents ef promoting and tiapsferrlng the ED officials ef
RMS “V" Divis ien who are impleaded bgreln as Respendents 6 to 9

as .illegal, arbitrary and capririo&s\and as a censequence set

aside the premetion erderissued t{ZkESpendents 3 and 4 vide meme
dated 8,3,95 and Respendent Ne.S v1de memo No. B2/Col. XI/Tfr/MM/94
dated 8,3.95 aqd for a consequentl?lwdlrectlon to Respondents 1 te 5

5 ' |‘ )
to premetethe applicant herein te ene ef the posts whe is due te

be premoted legitimately.
2

i

3. . Reply has been filed in this jo.A.

4, It is neow stated that the ”V“ Livisien offcials brought
( 1
\k— bm >

from Visakhapatnam has alreadetransﬁerred back te Visakhapatnram.

But the applicant Eas net prometed% i_Hence the learned counsel for
the applicant submits that he williwjithdraw thés OA and file a

fresh QA for pr@moting the applicaﬁtjherein.
5. In view af the above submis%ibn the OA is dispesed ef as

withdrawn;but liberty is given te %ﬂe applicant te file a fresh

oA if he is not promoted. No coests;
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___4ES. Ja1 PARAMESHWAR ) H ' ‘

5 ( R.RANGARAJAN )
Mem‘bg@ (3041 ) ' B . Member (Admn.)

Dated 20th November, 1997 ;
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TYRED BY ' CHECKED BY
CEMPARED Y | APAROVED BY

IN THE CioiTanL ASMIMISTRATIVE TRIBUNAL
- HYDZRA BAD

T HENTBLE SHRT RLRANGARAJAN M(A)

"THE HON'BLE SHRI B.5.241 PERAMESHWAR
' M (3)

Dated: >0 /H '/(." >
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